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SHRT RAJA KULKARNT (Bombay-North

East) : Mr. Chairman, Sir, 1 welcome the
budget presc:ted by the Finance Minister and
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I congratulate him for bringing such a budget
at a time when the country is taking a turn
and a new direction on its onward march
towards creating conditions for the establish-
ment of a socialist society. The budget asa
whole, isall stimulant to the economy as it
stands, without being provocative to any section
of the society.

The parties which have made an attack on
the budget, both inside the Parliameni and
outside,—probably these are the parties which
are now talking of the intcrests of the people
but during the elections they did not under-
stand the interests of the people, and the people
have rejected them. But now they talk about
understanding the people. But the budget
shows that it is only the Finance Minister and
the Government who have really understood
the interests of the people, and they have
brought these proposals here. These proposals
deserve whole-hearted support from all sections
of the pcople, whether in  the

rural
urban areas.

areas or

It is true that there have been certain taxes
because of which there have been atlacks on
the budget. But a proper evaluation ofa
budget can be made, not on the ' basis of any
isolated proposal here and there incorporated
in the budget. The budget can be properly
evaluated by the context in which it is put up.
It is the edonomic context of the situation of
today that has given effectiveness to thebudget.

It is the nationalisation of banks,
nationalisation of insurance, it is the promise
which the Finance Minister has given about
the two Bills which are to be brought forward
—one about acquiring power to government
for purchasing property at prices recorded in
the sale deeds as well as the new Bill which has
been promised for discouraging the practice of
benami transactions in land and property—these
along with the already existing institutions
which have come for checking the monopoly
—have raiscd the creative value of the budget,

MR. CHAIRMAN : The hon, Member may
continue his speech tomorrow.,  We have now
to take up the Half an Hour discussion,

it is the

17-30 hrs.

HALF-AN-HOUR DISCUSSION
SerTing Up oF THE MiLLs 1N ORISSA AND
OTHER STATES

SHR1 SURENDRA MOHANTY (K ndra-
para) : Mr., Chairman, on the 26th May there
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were two unstarred questions on the subject of
setting up jutz millss in Orissa and some other
States in implementation of the recommenda-
tions of the committee that had bren appointed
to go into this question. But I must confess,
the two written answers left me in the dark as
much as I was when I had drafted the ques-
tion. In that context I had requested for this
half-an-hour discussion and I am grateful to
all those because of whom this discussion has
be:n madec possible.

It may be recalled thata commitiee had
been appointed in keeping with an assurance
which the hon. Minister had given on the floor
of the House, It may further be recalled that
just on the eve of the dissolution of the last
Parliament. on 16th December, 1970, in course
of a discussion on a motion for setting up jute
mills in Orissa. The hon. Minister was more
than anxious to set up a committee which
would immediately go into the question of
setting up of jute millsin Orissa and some
other eastern States, I would quote {rom the pro-
ceedings, The hon. Minister said i—

“It gocs without saying that Orissa’s plight
is very bad. Orissa as a jute-growing
State should have a mill and, therefore,
I propose to set up a commitiee very
shortly, tomorrow or the day after, to
make a quick survey of jute-growing
district of Orissa, Bihar and Assam
also.*

When Shri Ranga interven.d and asked,
“What about Visakhapatnam and Srikaku-
lam ?”, the hon. Minister was so anxious to
receive this report that he said ;(—

“If you like, Andhra Pradesh will also be
included, but it will take time. We want
to finish she survey in three months’
time so that I can do something about
it.”

My question is: Why that sense of urgency
is not reflected in the subsequent procecdings
of the Government after they had received the
report 7 The answers 1o the unstarred ques-
tions, to which I referred to carlicr, reveal that
the report is still under consideration, T'he
House is anxious o know from the hon. Minis-
ter what exactly are the issues which are
baffling the Government and why the Govern-
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ment is taking_so Jong a time to consider ?
How long wiil ﬁw Government take to examine
the report? These are some of the aspects
which this House will be interested to know,
because this committes had been appointed in
keeping with an assurance which the hon.
Minister had given to this House.

As I have said earlier, the Minister is more
than convinced about the need for setting up
a jute mill in Orissa. I will give here certain
figures from which the House will consider for
itself the legitimacy or otherwise of the demand
of Orissa for a jute mill. Andhra’ produces
2,60.000 bales of jute and has four mills;
Assam produces 11 lakh bales of jute and has
got one mill ; Bihar produces 7,61,000 bales
of jute and has three mills; West Bengal
produces 36,99,000 bales of jute and has 64
mills ; Madhya Pradesh without producing
jute has got one mill and U. P also has three
mills without producing any jute, whereas
Orissa which produces nearly 6 per cent of the
total produce of jute, that mecans, 6 lakh bales,
has none.

In that context I would urge upon the hon.
Minister to consider that, in the absence of a

Jjute mill in the State, the jute growers do not

get even half the prize which the speculators
and the middiemen fetch in the Calcutta
market for Orissa jute. The State Govern-
ment in this context has been repeatedly urging
upon the Government of India for a jute mill
in the State. In 1970 the State Government's
request had been turned down under the plea
that there was no market for Indian jute pra-
ducts. But in 1962 thz jute committee, which
had been appointed to go into this question,
had recommended inter alia in its report :—

“However, India's output of jute goods has
not increased in proportion to the rise
in the world consumption of goods in
the last decade. Whatever may have
been the circumstances which in the
past prevented a larger share of  increa-
sed world market coming to the Indian
jute industry, it appears necessary 1o
tuke energetic measures now o increase

exports and take the fullest possible
advantage of the increased world
dumand.”

This demand has become all the more

iwperative in the context of the present crisis
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in Bangla Desh  or Last Bengal. Therefore, I
would like to know from the hon, Minister
whether, in view of this recommendation, the
CGovernment during the current Plan period
proposes to set up new units, pasticularly, in
Orissa. 1f the Government feels any difficulty
insciting vp a jute mill in Orissa, wc arc
entitled to know the reasons, It can be said
and, perhaps, it will be said that in view ol
the jute mills in West  Bengal undergoing
difficultics in obtaining international marker,
it will serve no useful purpose il tlie jute mill
proposed 1o be set up in Orissa also produces
the same range of jute goods, The Orissa
Government  has already mentioned in their
frasibility report as to how Orissa’s market
can sustain not only onc jute mill hut two Jute
mills in the State to meet the internal demand.
!.‘.ie), the plea that the jute goods have gol no
international market will have no bearing on
the subject. It is imperative that Orissa which
produces 6 per cent of the entire jute produced
En the country—when it is zoing without a
Jute mill, when the jute growers, the prasantry,
ﬂn'..nnt getting  even an econemic price for
their jute—a jute mill is set up in Ovissa with-
out avoidabl: delay,

Lastly, the most important question in this
regard is whether the jute mill is going  to be
sct up in private sector or in public  sccror.
I would urge upon the Government not 1o
.'llTluw the privaie sector to sct up o jute mill
n f.')ri.\-m because it is the very  private sector
which has e, exploiting  the peasantry for
all these yeapy throvugh  their middlemen  and
1.hruu;:h thair agents. Therefore iCa jute mill
isallowed to e set up in the privaw sector,
the: field of exploitation will shift from Caleutia
market ¢, Orissa, The Government ol Orissa
have also submitted to the Gentral Gevernment
W setup ajute mill in the public sector and,
failing that. if that s not
the jute mill should be set up in the  coopera-
tive sceter and  the private
nothing 1o do with it.

found possibile,

sector will have

I conclusion, T would like the hon, Minis-
Wr 1o s here categorically  whedher in
keeping  with the carlier  assurmees and in
Pursuanee  of the  vecommendations  of  the
Committee that  lad (il)]jllilll(‘ll. a jute
il is going to be set up in Orissa during the

current Fourth Plan period.

been

SHRID s, C.
would  like

SAMANTA
Lo know

amluk; = 1

when the  Committec is
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going to submit its Report and I would like
the Government to sce  that it is expedited. As
the hon, Minister and the Ministry are convin-
ced of the sctting up of some jut: millsin
Orissa, why has the Committce been appoin-
ted 2 What are the difficultics ? Why should
a dccision not be taken as carly as possikic ?

~SHRI INDRAJIT GUPTA (Alipore) : 1
would like to know from the hon. Minister
whether, when  taking a final decision on the
question of sctting up new jute mills, they are
going to Dbear in mind the recémmendations
of the Srivastava Committze Rcport which
has laid down in order of priority that the
fiest priority should be given to making exis-
ting uneconomic jute mills eccnomic and the
second priority should be that mills which are
running fairly well should be modernised and
made more efficient,

The thivd priority should be that mills
which are lying closed sheuld be opened.

The fourth
new mmills.

priority should be starting of

I am not against opening in Orissa or
anywhere else : please don’t misunderstand me,

I would like to know from the Minister
whether ip this task of starting new mille
prioritics laid down by  Srivastava
Committee are going to be  followed or not,
because, there is a good amount  of idle
capacity in the industry as it exists at pruseat,
and I alko want to know whether any new
milis which will Le set up will be oriented
primarilv to the loral market for jute guods
and thirdly T want to know whether,—as
A, Mahanty sueeested,—whether it will not
be in the private sector hut cither be in the
public seetor or in the co-operative sector.

thess

THE MINISTER OF FOREIGN TRADLE
(SHRRL L. N, MISHRA): My, Chairman.
Sir, I am giateful to Mr. Mohanty for raising
this subject in the Fleuse in this session,

You will rernember, Sir, that  sometinwe  in
December. as Mre, Mohanty pointed  out,  our
Sld colleague My, Surendra Nath Dwivedy
paised this very  question in the Houwse and 1
assured him that a Committee would be set up.
Afr. Samanta wanted to know about the Com-

mittee. T wish to el him that this Committee
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was appointed, the Conimittee  had made o
survey and submitted a Report and that the
Reportis presently under our examination.
There arec of course some problems about

which I will go intw detail in a few
minutcs.
Mr. Indrajit Gupta  raised some  questions

about uncconomic units heing made  ceonomic
and ahout the Srivastava Committee. It is very
important to consider all this, especially, since
we have very limited resources. We have o
apply our mind to this aspect. W have num-
ber of mills in this country, especially in Bengal,

which are out-dated, old, uncconomie, und
have to e moderaised,
We have a provision of Rs. 3 croves (v

modernisation ol jute mills, Unfortunately this
has not been used by the jure mill owriers and
we have been persuading them, pressing  them,
that they should modernise especially in b
present situation when we have Boen facing
tough competition in the mauter of jute pru-
ducts abroad, Of course, itisa fact that in
the Jast fow weeks the situation has improved
a little bit because ol the siwnation in Bangla
Desh bue if the jute industry has to survive, all
the old mills have 10 be muodernised,

The products of jute are used  for  sacking,
hessian, packaging, juwe curpating and  {or
many other purposss. Tamglad to say thae
some good results have been achicved asa
resalt of recemrch work coareied in the uses of
Jute, Only two days back I was having o look
at some of the samples of jute products produ-
eed in the the Rescarch Institute, It
difficult for e w that it was juwe
product ; it looked like raw silk, very good
for tanestry ov curtain cte. And, therefore, jute
The basic point
which Mr, Mohanty raised is the question ot
backward Swates, Like Bibar, Ovissa,  Andhra,
Assam, ctc. Orissic is backward 3 there is no
doubt about it. If the jut: grovers have 1o 1y
removed from exploitation it is necessary

WS
belivve

has 1o serve these necds adso,

tha
the Stawe should come into the piciure and do
something about i,

We have already set up a Juie
part
district and my districe produces jute,

Corporaiion
ol raw  jute. Your
Bengal
produces o larze gquastite of e, Bongal has
a number of mills, There 35

for the  marketing
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want of urgency oa the part of the Govern-
ment. Thce geney is there.

I want o assurc the Housc about this. This
idea of having jute industry in other States, or
having diversified
principle. T agree with it, I am for it. I shall
see (o it that the backward States like Orissa
and Bihar and Assam and Tripura and Andhra
Pradesh too get som= new mills or modernised
mills. As you know, the investment in a new
mill is about Rs. 2} to 3 crores. That is the
investment required for setting up a new mill.
‘Therelore, it is not so easy as tosay that we
should go at it immediately.

inclustries, is with us in

The committee has made some recommenda-
tions. I shall not like to go into the details
because the recommendations are  under exa-
mination, and we do  not want  to commit
oursclves to any ol the recommendations made
by the commitice. I would only assure hon,
Moembers that the  committee’s  recommenda-
vions will be examined, and we hope that  the
detailed examination will e completed within
three months™ time.

To somz extent, the delay was  unavoidable.
AsTwould putit, there were many  factors
which had caused this delay. The situation in
Bangla Desh has also been one «f  the main
reasons, Our attention was diverted to that.
To be very fair to the House, T would also
conless that I too had not time Lo
apply my mind to this problem. heeause of the
clections and the fact that alwre the clections
1 hod gone abroad. seiged  of
the matter, wnd [ sholl assure the THouse of this
nruch that I shall see to it that the idsa of
setting up new mills in thes: backward  States
materialises.

much of

Bur T o now

which

SHRL INDRAJIT GUPIA: In

sietor ?

SHRI T.. N, MISHRA:  Shri Surendra
Mohanty wanted 1o know whether we  were
going (o hav: it durine the Plan., 1
would rot Jike 1o say anvthing ac this stage ;
it depends on a number of Lctors, But T shall
that somethine s don=, The Fourih
Pliam as i is taday docs not coptain any  provi-
Ovissa or Bihar.

Fourith

Ty Ly s

ston for a now juee mill in
S0, we shall have to make new  provision  for
icand  the Planning Commision  and the
Finance Ministrv will have 10 e persuaded
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for that purpose, and especially the Finance
Ministry, because we need forcign exchange
also, and in fact, the foreign exchange content
for one mill is quite heavy. Therefore, these
things have to be sorted out. If we are able to
sort them out, there is no reason why Orissa
or Bihar or Assam or Tripura or even Andkca
Pradesh should not have a new mill.

The other question is whether it would be
in the public sector or the co-operative sector
or the private sector. We shall prefer the co-
opeiative sector and will encourage peopie to
come forward and set up new mills in the co-
operative sector. The co-operative sector is
our first preference. If for any reason the co-
operative scctor does not succeed for the reason
that they have no finance etc., then I would
prefer the public sector. But suppose the co-
operative sector and the public seetor both do
not work ? I do not think they will not work ;
they will work ; in fact, why should they not
work ? The main idea is to give mills to these
backward States, so that the growers are bene-
fited, the workers get employment and the
pcop!c of the area get something out of the
new industry. So, T do not rule out completely
the private sector, I do not rule it out, DBut
conditions will be there, They must set up
new mills, and they must make their investment
and s0 on. But the privatc sector  will bz the
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last choice, The first is the co-operative sector.
The second will be the puklic sector and the
third can be the private sector. I do not think
that I shall give it to the private sector, but I
am not ruling out the private sector. If both
thes= other avenues fail, then we might allow
the private sector to come in.

.I have nothing further to add. I would
only say that the urgency is there. I do under-
stand and appreciate the problem and the need
for new mills. I am one of those who have
known this problem. I still feel chat it has
been very unfair that the jute industry has not
been diversified so far, It should have ‘been
diversified a lonz tim: ago, and the backward
States like Orissa, Bihar, Assam and Tripura
and Andhra pradesh, which grow jute should
get the benefit ; they grow jute, and, there-
fore, there is no reason why they should not
get the benefit of a new mwill in  their arca.
This idea is therefore there. The committee’s
report is before us. We will examine it, and as
I stated carlicr, we will come to some conclu-
sion within three months’ time.

17.50 hes.

The Lok Sabha then adjourned till Eleven of the
Clock on Tuesday, June 8, 1971] Fyaistha 18,
1393 (Saka).



